
143 Written Answers        [ RAJYA SABHA ] to Questions 144 

British    Bilateral    AID 
748. SHRI R. R. MORARKA^ Will 

the Minister of FINANCE be pleased 
to state: 

(a) whether it is a fact that the British 
Government have promised increased 
bilateral aid in 1982-83 and 1983-84; 

(b) if so, whether the exact quantum has 
been finalised for these years; and 

(c) which are the projects which are to 
be benefited by this aid? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI SAWAI 
SINGH SISODIA): (a) During the recent visit 
of the Prime Minister to UK there was an ..en-
couraging response from the UK Gov-
ernment in regard to increase in bilateral aid 
over the current level. 

(b) The quantum of aid for 1982-83 will 
be indicated by the UK at the forthcoming 
Aid Consortium meeting in June, 1982. 

(c) The projects which are likely to be 
benefited from UK aid are fertilizer plants at 
Thai and Hazira, Coal Mining Projects, 
refinancing programme of Agricultural 
Refinance & Development Corporation, 
Housing Programme of Housing and Urban 
Development    Corporation     of India 
(HUDCO)   and certain    new-projects  which 
are under consideration. 

Pake and forge bearer bonds 

749. SHRI J. K. JAIN: Will the 
Minister of FINANCE be pleased to 
state: 

(a) whether it has come to the  notice of 
the Government that some lake and forged 
bearer bonds are in circulation in the country; 

(b) whether any persons were 
apprehended or prosecuted for involvement in 
such cases; 

 

(c) if so, what are the details thereof; 

(d) what further steps have been taken to 
check such practices; and 

(e) if the answer to parts (a), (b) and (c) 
above be in the negative, what steps 
Government have taken to prevent the 
possibility of printing and circulation of fake 
and forged bearer bonds? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI SAWAI 
SINGH SISODIA): (a) No, Sir. 

(b)  and  (c)  Do not arise 
(d) and (e\ The Special Bearer Bonds were 

printed on water marked security paper 
manufactured by the Government Security 
Paper Mill and, except for fugitive ink for 
preparing the tint, departmentally produced 
quality inks were used in their printing. As 
such it would not De difficult to distinguish 
between genuine and fake bonds. 

The law provides for deterrent punishment 
for offences relating to counterfeiting and 
constant vigilance is also kept by the 
authorities to apprehend the culprits engaged 
in such activities. 
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